Papers Laid on [8 August, 2014] the Table 303

(iii) (a) Forty-first Annual Report and Accounts of the Himachal Pradesh
Agro Industries Corporation Limited, Shimla, for the year 2010-
11, together with the Auditor’s Report on the Accounts and the
comments of the Comptroller and Auditor General of India

thereon.
(b) Review by Government on the working of the above Corporation.

(2) Statement each (in English and Hindi) giving reasons for the delay in laying

the papers mentioned at (1) above.
[Placed in Library. See No. L.T. 707/16/14]

II. (1) A copy each (in English and Hindi) of the following papers, under sub-
section (3) of Section 29 and sub-section (4) of Section 30 of the Central
Agricultural University Act, 1992:—

(a) Annual Report of the Central Agricultural University, Imphal,
Manipur, for the year 2011-12.

(b) Annual Accounts of the Central Agricultural University, Imphal,
Manipur, for the year 2011-12, and the Audit Report thereon.

(¢) Review by Government on the working of the above University.

(d) Review by Government on the Annual Accounts of the above

University.

(2) Statementeach (in Englishand Hindi) givingreasons for the delay inlaying

the papers mentioned at (1) above.
[Placed in Library. For (1) and (2) See No. L.T. 704/16/14]

Notifications of Ministry of Consumer Affairs, Food and Public Distribution
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SHRI NARESH AGRAWAL: Sir, I have a point of order. ... (Interruptions) ...

MR. DEPUTY CHAIRMAN: Let me finish this formal business.



